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® FEB DEADLINE FOR BIDS

Eight hydrocarbon blocks on offer in OALP-7 auctions

FE BUREAU
New Delhi, December 17

THE UNION GOVERNMENT
on Friday launched the sev-
enth round of Open Acreage
Licensing Programme (OALP)
auctions,offering eight blocks
spread across approximately
15,766 sq km. The blocks of-
fered in the latest round in-
clude five on land, two shallow
water and one ultra-deep wa-

terblock.

This will be the fourth
round of OALP auctions after
the Cabinet, in February 2019,
amended the revenue-sharing
model for hydrocarbon explo-
ration and capped the govern-
ment’s revenue share at 50%.
The deadline for bid submis-
sionis February 15,2022.

Seven of the eight offered
blocks are in the ‘category 1’
basins,which do not enjoy sops

and incentives like the blocks
in category 2 and 3 basins —
which are unexplored and
without much geo-scientific
data.The 2019 Cabinet deci-
sions said contractors bidding
for blocks in category 2 and 3
basins will only pay royaltyand
statutory levies and do not
have to share any revenue un-
less windfall gains are made.
To attract more players, con-
cession in royalty is also pro-

This will be the fourth In the last two rounds of
round of OALP auctions  OALP auctions, state-owned
after the Cabinet. Oil and Natural Gas Corpora-

tion(ONGC)and Oil Indiawere
the major participating bid-
ders. Among private players,
only Invenire Petrodyne had

February 2019, amended
the revenue-sharing
model for hydrocarbon

exploration participated in the fifth round,

while Sun Petrochemicals is

— said to have been the only bid-
vided if production com- derin the sixth round. No pri-
mences within  specific  vate playerhad participated in
timelines. the fourth OALP round where,

all the seven blocks offered
were awarded to ONGC.

In the first three rounds,
Vedanta was awarded 51
blocks and one block went to
the joint venture between BP
Exploration and Reliance In-
dustries. The government re-
cently said it wants domestic
prcduction of oil and gas to

“increase exponentially” and
“for this private sector compa-
nies can be involved as part-

ners or through various busi-
ness models so that new tech-
niques and technology can be
brought in through stich com-
panics which have experience
in this”.

Atotal of 105 exploration
blocks overanareaof 1,56,580
sq km have been awarded in
the first five OALP bid rounds.
As of August, exploration ac-
tivities were beingactively car-
ried out in 89 blocks. Commer-

cial production of crude oil has
not commenced from OALP
blocks so far.Indigenous crude
oil production caters to about
only 15% of the country’s re-
quirements. The 30.5 million
tonne (MT) of crude oil pro-
duced in the country in FY21
was 5.6% lower than the pro-
duction from a year-ago pe-
riod. The 14.9 MT production
in April-September was 3.2%
loweryear-on-year.
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‘THE UNION HEALTH ministry
on Friday warned against tak-
ingthe Omicronvariant of the
novel coronavirus lightly
andadvised people to keep
New Year celebrations low,
key. Cases of the Omicron
variant now stand at 101"
across 11 states. The variant
has so far been detected in 91
countries.

VK Paul, member, health,
Niti Aayog,said the situation in
many parts of the world has
worsened in the last one week
despite 70-80% vaccine cover-

worrying phase with the win-
ter scason, festivals and an in-
crease in tourism activities,and
there s aneed for profound

., caution, Paul said.
Ifasurgelike theone
Uin the UK occurs in In-
dia, there could be 14
lakh Omicron cases in the
country, Paul said. The peak
during the second wave in was
4.14 lakh cases. The govern-
ment is working on preventing
ingress of Omicron into the
country through restrictions,
monitoring of international
passengers and intensifying

Novavax-Serum jab gets
WHO emergency use nod

REUTERS
December 17

THE WORLD HEALTH Organi-
zation on Friday issued an
emergency use listing to
Serum Institute of India’s ver-
sion of Novavax’s Covid-19
vaccine, paving the way for the
two companies to ship their
doses for the COVAX pro-
gramme,

The EUL to the shot, Covo-
vax, marks a significant mile-
stone for Novavax as well,after
the vaccine had been caught
up with delays, especially in

ramping

He said it is not possible to
carry out genomic sequencing
of all individual samples and
representative sampling will
continue. Genomicsequencing
will remain a surveillance and
pandemic tracking tool, and
will not be used for diagnostics,
Paul said.

Dr Balram Bhargava, direc-
tor general, Indian Council for
Medical Research, said the
Omicron variant is spreading
rapidlyacross Europe and most
parts of the world so it is time

He urged all districts re-
porting test positivity of more
than 5% to ensurelocal restric-
tive measure until positivity
was below 5% for two weels.

On the possibility of using
anti-viral pills to deal with
Covid-19 infections, Bhargava
said the national task forceand
the joint monitoring group of
ICMR and health ministry has
been discussing the pills.These
pillshave tobe givenatan early
stage even before the diagno-
sis, but there is no scientific

to avoid non-essential travel
and mass gatherings, and ob-

datato support this will be use-
ful, he said.
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For WHO, the clearance for
Covovax will provide a signifi-
cantboost toimprove access to
vaccines in poor countries un-
der the COVAX programme,
marred by delays this year.

GenePath Diagnostics kit
detects Delta, Omicron

FE BUREAU
Pune, December 17

PUNE-BASED DIAGNOSTICS
COMPANY GenePath Diag-
nostics has received regulatory
approval for its test kit that can
differentiate between the
Delta and Omicron Covid-19
variants in asingle test.

The indigenously devel-
oped CoviDelta kit detects all
current variants of Covid-19
and flags presumptive Delta
and Omicronvariants in asin-

Anti-doping
Bill introduced
in Lok Sabha

PRESS TRUST OF INDIA
New Delhi, December 17

gle test, Dr Nikhil Phadke,
founderand chief science offi-
cer, said.

He said the kit is fast and
cost-effective, and has been
approved by the Indian Coun-
cil for Medical Research with
1009% sensitivity and speci-
ficity. “Using this kit,we were
able to flag the presence of the
first Omicron case in Puneccity,
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A BILL WHICH seeks to provide
statutory framework for the
functioning of the National
Anti-Doping Agency (NADA),
empowering it to conduct raids
besides strengthening measures
to tackle drug abuse in sports,
wasintroduced in the Lok Sabha
on Friday.

It was introduced by sports
minister Anurag Thakur amid
protests by the 0opposi ion over
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thel Kheriviolence.
It is intended to provide a
“statutory framework forthe op-
eration of the NADA, the Na-
tional Dope Testing Laboratory
(NDTL) and other dope testing
laboratoriesand forcreation ofa
National Board for Anti-Dop-
in
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SUNIL HITECH ENGINEEHS LIMITED (IN LIQUIDATEDN)

ION - SALE OF lSSETS UNDER IBC, 2016
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ra Desai Road,
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The bl seeks to give NADA T 1S WHEREIS AND AS
powersofi levying ; 3 aucton sérvice provides E-F TED - AUCTION
sanctions for Anti-Doping Rule TIGER via websie hitps://ncHiauction.auctiontiger.nel X
Violations, the di pro- s 8 Reserve :mmmﬁ
cedures tobeadoptedand the | | yg Lncalieg Prtivatars W) Teics | E™ | Gig amount
powers of inspection, sample 1| Jhabua, WP Hydra Crane 1| 267300 | 26,730 | 20000
collection and sharing and free 2 | BOP Pari Cranes, Hydra Crane, Container, - Wheeler, | 78 |*36.33,000 [3,63.300 | 60,000
flow of information”. 2- wihegder, Commercial Vehicle, Civil &amp:
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ocfr“ffl‘?eﬁfto‘“d::g‘zf“:s 3 | Frozahat 0P HOHDA CITY - UP &3 AQ 3771 7] 397800 | 38750
pow 2y 2 4| Chendrapur, Manarasia | Imventory Tot| 1.60.600 | 16.050
Lastdate for Inspection 23rd December 2021 (Thursday)

bytheagency forthe purposeof | | Z4ELS MMttt o * 27th December 2021 (Monday) up to 5:00 PM
determining if any anti-doping | pate and time of E-Auction 0t December 2021 (Thurscday) a3 I]IIPM to4:00PM.
ruleviolation has been commit- tailed Terms & Contit fi "I]n(‘.umen i

. hitps:/incliauetion auctionfiger i Hits imited https-/sunilhitech,com

“The procedure to be | [Nt 0‘3”)‘1:;:‘;::”2' shel@pmai com

adopted shall be in accordance
with the provisions of the Code
of Criminal Procedure, 1973

Earlier, NADA had no au-
thority to conduct raids and its
anti-doping appeal panel has
held the same.
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i i sqmis, (Gl | | Place: Mumbei Girish Siiram Junej

Date: 17/12/2021 Interim Resolution Professional

Osian's Connoisseurs of Art Private Limitet

‘| NTPC‘ Limited

sovernment of India Enterpriss)
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ATTENTI LUED SHAREHOLDERS OF NTPC LTD.
Pursuent to Section 124(5) of he Companies Act, 2013 and the Investor Edcation and
Pratachon Fund Authorty (Acounling. AudiL Transler, and Refund) Rules, 2015, (IEPF Rulss
2016 2 Ccrrpamj\ the smuns of : d
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‘Cenwre, Near Dada Harsukndas Mand, New Disi-110062. Tel- (011 29961281, 29961263,
Fa: (011) — 29861284 and Email. nipc@@beatalfinancial com or with the Dy. Nodal Officer,
Ivestor Seevices Dipartment, NTPG LIA_ el a0dess ndicated above. Shareholders may

h i i 122021
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[ 60
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Deantures. s on date, the refund of apolicalion money for Tax-Free Bonds 2015 are bing
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For and on behalf of NTPC Lid,
sdi-

(Nandini Sarkar).
Company Secretary
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